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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NQO.IL, R.K. PURAM, NEW DELHI-110066.
Court No. |

Date of Hearing/Decision: 28.01.2011

Excise COD Application No. 380 of 2010 in
Excise Appeal No. 2919 of 2010

CCE, Dethi Appcliants
Vs,

M/s Vertex Customer Services India Pvt. Limited Respondent

Appearance:

Rep. by Shri Nitin Anand, DR for the appellants.
Rep. by Sh. Abhmnav Srivastava, Co. Rep. for the respondent.

Coram: Hon’ble Sh. Justice R.M.S. Khandeparkar, President
Hon’ble Sh. Rakesh Kumar, Membcr (Technical)

prrsc ORAL ORDER NO. ? 9/ o? O Mt X
Frmwal. Oved pryolar MY r%/ 200 €
Per: Shri Justice R.M.S. Khandeparkar:

Shri Nitin Anand, DR appears for the appcllants and Sh. Abhinay
Srivastava, Co. Rep. appears for the respondent. The appellam has placed
on rccord submissions to the effect that the appeliant’s claim for refund
pertaining to the period October/ December 20035 and Jatuary-March 2006
which is the subject matter of dispute stands withdrawn. Consequent to the
withdrawal of the matter, nothing survivesin the matter and on request by the
DR, the COD and appeal stand disposed of as infruciuous in view of the said
withdrawal of the claim. It is made ciear that in view of the withdrawal of
the matter, the respondent would not be entitled to enforce the impugned

order.

(Justice R.M.S. Khandeparkar)
President

(Rakesh Kumar)
Member (Technical)

Pant




